BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

C.P. (L.B) No. 139/7/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU. MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 20.11.2017

Name of the Company: Invent Assets Securitisation & Reconstruction Pvt Ltd.
; Vs ' )
! Shah AIons Ltd.

Section of the Companies Act: ~Section 7 of the Insolvency and Bankruptgy

Code

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION __ REPRESENTATION SIGNATURE

' ORDER

None present for Financial Credltor/Petltloner Learned FCA Mr. Sanjay Majmudar
present for Respondent. '

It is represented on behalf of petitioner PCS that the daughter of PCS for petltloner
passed recently. - -

At request of petitioner, list the matter on 29 11.2017.

e _ o e
MANORAMA KUMARI o KKI RAVEENDRA BABU
MEMBER JUDICIAL ' MEMBER JUDICIAL

Dated this the 20th day of November, 2017.




